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 SHRI  JYOTIRMOY  BOSU  :  I  ‘take  it”  ’

 very  seriously,

 MR.  SPEAKER  :  Completely  a  changed
 man  now.  Whata  gentleman  he  is  some-
 times  !

 33°06  hrs.

 PAPERS  LAID  ON  THE  TABLE

 Rerorr  or  Tecnunican  Enquiry
 COMMITTEE  ON  COLLAPSE  OF
 Roor  Strecrure  or  Sree.

 MELTING  5707  In  ROUR-
 KELA  STEKL  PLANT

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  S.  MOHAN  KUMARA-
 MANGALAM):  I  beg  to  lay  on  the  Table
 a  copy  of  the  Report  (Hindi  and  English
 versions)  of  Technical  Enquiry  Committee
 on  the  collapse  of  the  roof  structure  of  the
 Steel  Melting  Shop  in  the  Rourkela  Steel
 Plant  in  July,  1971,  [Placed  in  Library.
 See  No.  LT-~-77/7]}

 ADMISSION  AS  ADVOCATE  (TRAINING
 AND  EXAMINATION)  (AMENDMENT)

 Ruts,  I97]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  LAW  AND  JUSTICE
 (SHRI  NITIRAJ  SINGH  CHAUDHARY)  :
 I  beg  to  lay  onthe  Table  a  copy  of  the
 Admission  as  Advocate  (Training  and  Exa-
 mination)  (Amendment)  Rules,  971  (Hindi
 and  English  versions)  published  in  Notifica-
 tion  No.  §.  0.  3598  in  Gazette  of  India
 dated  the  25th  September,  97I,  under
 sub-section  (5)  of  section  49A  of  the
 Advocates  Act,  96I:  {Placed  in  Library.
 See  No,  LT—272/Ti}

 Avprt  Report  (Crvtt)  970  and
 APPROPRIATION  ACCOUNTS

 ~-(Crviu),  I968-69

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRIMATI
 SUSHILA'ROHATGI)  :  ‘On  bebaif  of  Shri
 K.  R,  Ganesh, व  फ्च्ह  to  tay  onthe  Tables
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 wey)  A  copy  of  the  Audit  Report  (Civil).
 970  (Hindi  version)  under  articie  $a)  of
 the  Constitution.  _

 (2)  A  copy  of  the  Appropriation  Acc-
 ounts  (Civil),  968-69  (Hindi  version).
 [Placed  in  Library.  See  No.  LT+-273/79}

 Mysore  IneiGaTion  (AMENDMENT)
 RULES

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (DR.  K.  L.  RAO):  I  beg  to
 lay  on  the  Table  a  copy  of  the  .Mysore  Irri-
 gation  (Amendment)  Rules,  97  (Hindi  and
 English  versions)  published  in  Notification
 No.  G.S.R.  268  in  Mysore  Gazette  dated
 the  7th  August,  973  under  sub-section  (4)
 of  section  74  of  the  Mysore  Irrigation  “Act,
 1955,  read  with  clause  (c)  (iv)  of  the  Pro-
 clamation  dated  the  27th  March,  1971,
 issued  by  the  President  in  relation  to  the
 State  of  Mysore.  [Placed  in  Library.  See.
 No,  LT—74/74]

 Corron  Texvites  (Controt,)  Fourtsa  -

 AMENDMENT  Orvrr,  1971,  BTC.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  I  beg  to  lay  on  the
 Table  :

 re))  A  copy  of  the  Cotton  Textiles

 (Control)  Fourth  Amendment  Order,  97

 (Hindi  and  English  versions)  published  in
 Notification  No.  5.  o.  3807  in  Gazette.  of
 India  dated  the  469  October,  1971,  under
 sub-section  (6)  of  section  3  of  the  Essential
 Commodities  Act,  955.  [Placed  in  Library.
 See  No.  LT—75/7)]

 (2)  A  copy  each  of  the  following  Noti-
 fications  (Hindi  and  English  versions)  under
 sub-section  (2)  of  section  4848  of  the
 Industries  (Development  and  Regulation)  Act,
 WSL

 (i)  s.  0.  3254  published  in  Gazette  of.
 India  dated  the  30th  August,  1971
 regarding.  management  of  Maha-
 lekshmi  Mills:  Company  Limited,

 Beawar  (Rajasthan).  ©.


